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OPPOSITION HEARING ADJOURNMENT NOTICE 

48 HGf GIGI fes fetcs 11.08.2025 14.08.2025 T5 IR fAG fora, faoí 

It is hereby informed that the Opposition/Rectification matters hearing posted 

before Sh. Devender Kumar(Hearing Officer) from 11.08.2025 to 14.08.2025 at Trade 

Marks Registry, New Delhi have been adjourned due to administrative reasons. Fresh 

date of hearing in these maters shall be intimated in due course. 

(Ajay Garglgs Tf 

Senior Examiner of TM & GI 

Section lIn-charge, Oppositon Section 
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